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(iii) Statement (in English and Hindi) 
giving reasons for not laying 
simultaneously the Hindi Version of the 
Report mentioned at (0 above. 

[Placed in Library. See No. LT-9670/ 75 
for (i) to (iii).] 

The Indian Telegraph (Second   Amendment) 
Rules. 1975. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI JAGANNATH PAHADIA): Sir, I beg 
to lay on the Table, under subsection (5) of 
section 7 of the Indian Telegraph Act, 1885. a 
copy (in English and Hindi) of the Ministry of 
Communications (Posts and Telegraphs 
Board) Notification G.S.R. No. 362, dated the 
5th March, 1975, publishing the Indian. 
Telegraph (Second Amendment) Rules, 1975. 
[Placed in Library. See No. LT-9381/75]. 
I. Annual Report and Accounts (1973-74) of 

the Neyveli Lignite Corporation limited and 
related papers. 

II. Annual Report and Accounts (1973-74) of 
the National Projects construction corporation 

limited and related  miners. 

 

 
[Placed in Library. See No. LT-9648/ 75 for 

(a) and (b)],     . . 

I. Annual Report and Accounts (1971-72) of 
the Damodar valley Corporation and related 

papers. 

II. Budget Estimates (1975-76) of the Damodar 
Valley Corporation. 

 

I. The North-Eastern areas (removal of 
difficulties) Order No. 3. 

II. Ministry of Energy notifications. 

III The Coal Mines (conservation and 
development) Rules, 1975. 

 


